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t[CHINESE INFLUENCE IN THE 
INDIAN OCEAN 

780. SHRI    NAGESHWAR     PRASAD 
SHRI SITARAM  SINGH SHAHI : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(a) whether Government are aware of 
China's efforts to increase its influence and 
supremacy in the Indian Ocean ; and 

(b) if so, Government's reaction there to   
1] 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) and 
(b) As is well known, India has co-
sponsored the U.N.G.A. Resolution No. 
2832 (XXVI) of December 1971 declaring 
the Indian Ocean as a Zone of Peace. We 
are   interested   in   developments   in   this 

region and keep ourselves informed of the 
activities of all powers, including China. 
India long with China is a Member of the 15 
nation ad hoc committee appointed last 
December by the U.N. to promote the 
objectives of the Resolution] 

 

tP-A.F.   PLANE CRASH NEAR GORAKHPUR 

781.    SHRI   NAGESHWAR   PRASAD 
SAHAI  : 
SHRI   SITARAM   SINGH   : 

Will the Minister of DEFENCE be 
pleased   to state : 

(a) the cause of the accident in which an 
aircraft of the Indian Air Forced crashed 
near the village Rajganj near Gorakhpur on 
the 22nd December, 1972 ; 

(b) the circumstances in which the pilot 
of the aircraft was burnt to death ; and 

(c) whether this air-crash was due to 
subotage by some foreign agents ?] 

t[    1 English Translation. 
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The acquired information is being collected 
and will be placed on the table of the House 
in  due course. 

(b) A house was rented from 1-10-1972 
for use of the Deputy High Commissioner, 
who is now Acting High Commissioner in 
London. Recently, however, he moved into 
the Government owned residence of the 
Head of Mission which has been lying 
unused for some time. 

(c) The "Sun House" has been allotted to 
the Minister (Education) for his residence. 

f[THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) to (c) Pilot Officer 
P. K. Sinha was killed in an aircraft accident 
near Rajganj on 22nd December 1972. The 
pilot was killed due to multiple injuries 
sustained by him in the accident. The post 
mortem report did not reveal his having 
received any burn injuries. No subotage by 
foreign agents is suspected. The proceedings 
of the Court of Inquiry appointed to 
investigate into this accident are under 
finalisation]. 

AMOUNT SPENT ON THE STAFF OF INDIAN 
HIGH   COMMISSION   IN   LONDON 

782. SHRI N. G. GORAY : Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) the amount spent on house rent, 
family allowance, air travels to and fro from 
India on the Staff employed in Indian High 
Commission in London ; (for the year 1972) 
; 

(b) whether the Acting High Commis* 
sioner has been staying in a rented house; 
and 

(c) if so, what use is made of the Govern-
ment owned 'Sun House'  ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH)   : (a) 

{CHINESE THREAT TO INDIA'S FOREIGN 
TRADE 

57. SHRI GANESHI LAL CHAU-
DHARY : Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(a) whether it is a fact that industry and 
business circles in India have expressed 
apprehensions thai unless timely action is 
taken China could pose a threat to India's 
exports especially following improvement in 
relations between China, U.S.A. and Japan; 

(b) whether Government's attention has 
been invited to a report in the Indian Express 
of the 15th December, 1972 in this regard; 
and 

(c) if so, the Government's reaction there-
to ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) 
Yes, Sir. 

(b) Yes, Sir. 

(c) The Government does not see any 
reason for undue concern in the matter. 

ff   1 English Translation. {Transferred  
from  the  20th February, 1973. 


